
CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 13-08-19TO 16-08-2019

s, APPEAL NO. ORDER NO. DATE OF ORDER DATE ON WHICH

N'O. RECEIVED FROM -THEPS ORDER
TO HON'BLE PRESIDENT DISPATCHED

NICE
PRESIDENT/MEMBERS

FINAL ORDERS

1 C/5124912019 51002/2019 9/8/2019 1318/2019

2 C/52677/2018 51004/2019 9/8/2019 1318/2019

3 ST15271212016 51006/2019 9/8/2019 1318/2019

4 C/51153- 51008-51044/2019 9/8/2019 1318/2019

51189/2019

1 ST/52491/2015 50552/2019 9/8/2019 1318/2019

2 ST/52492/2015 50553/2019 9/8/2019 1318/2019
3 ST/52497/2015 50554/2019 9/8/2019 1318/2019
4 ST/52498/2015 50555/2019 9/8/2019 1318/2019
5 ST/51162/2018 50558/2019 14/812019 14/8/2019
6 ST/50333/2019 50559/2019 14/812019 14/8/2019

Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-mota
uploaded in PDFformat on the CESTATwebsiteimmediately after signature of the Hon'ble members on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T,IAct may download these orders from CESl website

"



CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax& Anti Dumping Branch

WEEKL Y DISPATCH STATEMENT
FROM 05-08-19TO 09-08-2019

s: APPEAL NO. ORDER NO. DATE OF ORDER DATE ON WHICH
NO. RECEIVED FROM THE PS ORDER

TO HON'BLE PRESIDENT DISPATCHED
;{ NICE
t .

PRESIDENT/MEMBERS
FINAL ORDERS .

_ .
... '

1 STI5135912016 50952/2019 1/8/2019 5/8/2019
2 C150492·5049312019 50953·50954/2019 1/8/2019 5/8/2019

3 STI5300012016 50955/2019 1/8/2019 5/8/2019
4 ST150779·5078012019 50958·50959/2019 1/8/2019 5/8/2019

5 STI5336612018 50960/2019 1/8/2019 5/8/2019
6 C153219·5322012018 50961·50962/2019 1/8/2019 5/8/2019

7 CI5079612019 50963/2019 1/8/2019 5/8i2019
8 STI52871,5439612015 50964·50965/2019 2/8/2019 5/8/2019

9 STI5199612015 50967/2019 2/8/2019 5/8/2019
10 STI5231912016 50968/2019 2/8/2019 5/8/2019
11 STI51 07212015 50970/2019 2/8/2019 5/8/2019
12 STI6020412013 50975/2019 5/8/2019 7/8/2019
13 STI50476,5116412017 50976·50979/2019 5/8/2019 7/8/2019

,ST152799.
5280012016

14 CI5089312019 50983/2019 6/8/2019 7/8/2019
15 STI5070312019 . 50986/2019 8/8/2019 9/8/2019
16 STI5070412019 50987/2019 8/8/2019 9/8/2019

"- MISe ORDERS

1 AD/53725/2018 50526/2019 7/8/2019 8/8/2019
2 ST/50033/2019 50529/2019 1/8/2019 5/8/2019
3 AD/51750/2018 50531/2019 2/8/2019 5/8/2019
4 C/50478/2019 50532/2019 7/8/2019 7/8/2019
5 C/51125/2019 50534/2019 7/8/2019 7/8/2019
6 .C/51544/2019 50535/2019 7/8/2019 7/8/2019
7 C/51487/2019 50537/2019 7/8/2019 7/8/2019
8 ST/56566/2013 50545/2019 7/8/2019 7/8/2019
9 C/51471/2019 50551/2019 8/8/2019 9/8/2019

Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDFformat on the CESTATwebsite immediately after signature 01the Hon'ble members on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.I.Act may download these orders from CEST ebsite


